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MINISTRY OF ENVIRONMENT, FOREST AND _CLIMATE CHANGE
'NOTIFICATION
New Delhi, the 9th September, 2015

1525 / 2009-TTEIRI—HIRe B IIATS, JAERE, T 1L, TS 4, dieRg 4 fadaw, 2009
15-25 / 2009—CASIAT—qIve & TATH, IWHRY, 7 11, TS 4, arg 17 faoex, 200

$.0. 2460(F).—In exercise of the powers conferred by sub-section (2) of section 38L of the Wild Life

Government hereby appoints the following members to the
three years, from the date of publication of this
akes the following further amendments in the

notification of the Government of India in the Ministry of Environment, Forest and Climate Change
S.0. 1403(E), dated the 4™ September, 2006, namely:-

()

In the said notification,

for existing serial numbers 3, 4 and 5 and the entries relating thereto, the following serial numbers and

entries shall respectively be substituted, namely:-

o 9 The Member of Parliament (Lok Sabha) (Vacant)
4. The Member of Parliament (Lok Sabha) (Vacant)
5. The Member of Parliament (Rajya Sabha) (Vacant)

- Member

- Member
- Member™;
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' (ii) for existing serial numbers 6 to 13 and entries relating thereto, the following serial numbers and
entries shall respectively be substituted, namely:-

“6, Shri M.C. Malakar, Retd. PCCF (WL) & CWLW, Assam, - - Member
Iouse No. 33, Sewali Path, P.O. Hatigaon, Guwahati-38.
7. Shri B.X. Patnaik, Retd. PCCF (WL) & CWLW, Uttar Pradesh - Member

105, Surckha Villa, Migamananda Nagar, Lane-2,
Bomikhal, Bhubaneswar, Odisha-751012

8. Dr. Tishyarakshit Charterjee, Retd. Secretary, - Member
Ministry of Environment, Forest and Climate Change
& Director, Indian Institute of Public Administration,
Indraprastha Estate, Ring Road, New Delhi.

9. Shri Hemendra Kothari, Chairman, DSP Black Rock, - Member
Mafatlal Centre, 10" Floor, Nariman Point, Mumbai-400021. Maharashtra

10. Shri Rajpal Singh Tanwar, Saket, 4 Prem Nagar, Jhotwara, - Member
Jaipur-302012, Rajasthan.

11, Shri Ravi Singh, Secretary General & CEQ, WWF-India, - Member
172 B, Lodhi Estate, New Delhi-110003

12, Dr. Erach B;arucha, Director, Bharati Vidyapeeth Institute of - Member
Environment, Education and Research, Katraj-Dhankawadi Campus,
Pune-Satara Road, Pune-411043

13. Dr. Rajan Gurukkal, Visiting Professor, Centre for Contemporary Studies - Member™;

7 Indian Institute of Science, Bangalore-560012.

(iif) for the existing serial numbers 22 to 27 and entries relating thereto, the following serial numbers and
entries shall be substituted, namely:-

“22.  Chicf Wildlife Warden, Arunachal Pradesh - Member
i Chief Wildlife Warden, West Bengal - Member
24 Chief Wildlife Warden, Uttarakhand - Member
25?. Chief Wildlife Warden, Maharashtra - Member
26. Chief Wildlife Warden, Karnataka - Member
217. Chief Wildlife Warden, Bihar - Member™.

[F. No.15-25/2009-NTCA]

B. S. BONAL, Addl, Director General of Forests (Project Tiger)
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Note : The principal notification constituting the National Tiger Conservation Authority was published in the-
Gazette of India, Extraordinary vide notification S.0. 1403(E), dated the 4th September, 2006 and
subsequently amended as follows:—

I.  S.0. 1889(E), dated the 2nd November, 2006;
2. S8.0.98I(E), dated the 13th June, 2007;

3. No. 15-25/09-NTCA. - published in the Gazette of India Extraordinary, Part III Section 4 dated
the 4th September, 2009; '

4. No. 15-25/09-NTCA. — published in the Gazette of India Extraordinary, Part Ifl Section 4 dated
the 17th September, 2010;

5. S8.0. 1440(E), dated 21st June, 2011:
6. S.0.2276(E), dated 21st September, 2012.
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